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Number of SC """ ST EIJIployees In 
C.W.C. I< C.F.F.D. 

3502. SHRr ANANor CHA-RAN DAS: 
Will tb. Minilter of IRRIGATION AND 
POWER be pleased 10 Ilate: 

(a) Ihe 10lal number of employees in 
tho Centra] Water CommlsliOD and Central 
Flood Foreeastml Divilion, particularl, in 
tbe Siale of Orissa, a. on I March, 1982 
and on I Marcb 1984 ; 

(b) Ihe number of Scheduled Caste and 
Scheduled Tribe employee. amongsl Ihem ; 

(c) whetber reservation rules are beiDg 
followed 10 favour of Scheduled Caste aod 
Scheduled Tribe candidales aod rosters 
maintained ror that purppse ; 

(d) if so, tbe reasoos for tbe Shortfall, 
if any, and Ihe steps taken to fill the quota 
reserved Cor thC'se communities; and 

(e) tbe Dumber or posts reserved ror 
Seh-duled Castes and Scbeduled Tribes 
Japsed during this period? 

THE MINISTER OF IRRTGA TION 
AND POWER (SHRI B. SHII.NK"RA· 
NAND) : (a) to (e) The information 
is belDg co1leeled and wtll be lald on tbe 
Table of the House. 

Riband Power Project 

3503. SHRI MOOL CHAND DAGA : 
Will Ibe M'Dlsler of IRRIGATION AND 
POWER be pleased to stale t 

<a) whelber it is a fact that an agree· 
menl was silned in 1975 with M/s. 
Northern Engineering Industries or United 
KlO,dom for inSlallation of a 1000 M.W. 
projecl COOling Rs 1000 crores at Riband 
Dillrict MJrzapur (Ultar PradeSh) and 
production wal to starl in 1985 ; 

(b) if so, what is Ihe Illest positioo of 
this :project ; 

(e)"!'whetber il i. a raCl 'hat N.T.P.C. is 
latini'" over Ihl. I •• ue .inee long aDd 
di.putiDI'tecbDical specification. etc.; and 

(d) If~. tbe details theROr and 
financial lou suffered '" Government ? 

THE MINISTER OF STATE IN THe 
DEPARTMENT OF POWER (SHRI 
ARUN NEHRU): <al An agreement waa 
signed belween National Thermal Power 
Corporation (NTPC) and Nortberll 
EngloeerlDa Industries (NEI) io 1981 for 
insfallation or 2 x 500 MW units at a ...cost 
of Rs. 1033 crores The (irst unit was 
scbeduled to be commillioned by June, 
1987. 

(b) The civil and structural s,eel w"" 
are proKrelSiD! at site. There bave been 
delay, In supply of equipment and materials 
etc. by NEI and a delay of aboul 6 montbs 
is estimated Ie commissioning the first 
unit. 

(c) No, Sir. 

(d) Does nol arise. 

lncenthe Award Sdieme for Neyvell 
Workers 

3504. SHRI IN!)RAJIT GUPTA: 
W,ll the Minister of IRRIGATION· AND 
POWER be pleased to state: 

(a) whether an incentive award scheme 
wal sanctioned foi' reoNarding NcyveU 
workers for exceeding targets of power 
generation: 

(b) whether tbe target. for 1982·83 aDd 
1983-84 were exceeded oy the Thermal Plan 
workers and if so, by what percentage; 

<c) whether Incentive p""ment of Rs. 
II.S lakbs i. due to them, and of Rs. 2.80 
crores to all worker! of Neyveli Complex . 
and ~ 

(d) wheo the amount will be disbursed? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRT ARUN 
NEHRU) : (al Yes. Sir. 

(b) The targets of power acneratioD of 
Neyveli Thermal Power Station ror 1982·83 
and 1983 ·84 were exceeded by 30.1 % and 
18.5% respectively. 

(e> An incentive paymenl of Ro. U.s 
lakht was due in 1983.&4, which was paid 
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to tbe Neyveli Tbermal Station ror distribu-
tion amoDg the employees of the Station. 
An award of Rs 2.80 erores also paid in 
1983-84 to Neyveli Lignite Corporation is 
to be utilised for the renovation/betterment 
of the Thermal Power StatioD and is Dot 
meant Cor distribution to workers. 

(d) Tbe amount of Rs. II 5 lakhs bas 
been distributed to the employees of the 
Neyveli Thermal Power Station on 11.4. 
1985. 

Central Assistance to States for Construction 
of Mini Health CeDtres in Orissa 

durlnll 6tb Plan 

3505. SHRI RADHAKANTA DIGAL: 
Will tbe Minister of HEALTH AND 
FAMILY WELEARE be pleased to ,tate: 

(a) whether Central assistance to being 
given to different States for fbe construction 
of mini health centres by upgrading sub-
(;entres in each tribAl block; and 

(b) the steps taken In this regard 
dl.T10g Sixth Plan period in Orissa '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA): (a) No, 
Sir 

(b) Does not arise. 

Recommendations of Flood Control 
Commission regarding Lower 

Damodar Draioage Scheme 

3506. SHRI HANNAN MOLLAH 
Will the MlDister of IRRIGATION AND 
POWER be pleased 10 stale: 

(a) whether Government have considered 
the recommendations of Flood Control 
Commission. regarding the Low~r Damodar 
Drainage Scheme 'P bieb can save Howrah 
and H )oghly districts from recurring floods 
and coln help producing more crops; and 

(b) whether the planninll Commission 
bas cleared the scbeme for implementation? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA· 
NAtoI D) : The recommendationa of tbe 

Ganga Flood Coutrol Commission regard-
ing the Lower Damodar Drainage Scheme-
are under consideratioD. 

(b) No, Sir. 

Action against Delbi Ayurvedic and 
Uoani Examining Board aDd 
Collection of Capitation Fees 

3507. SHRI K. RA MAMURTHY 
Will tbe Monister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) the details of co-ordination that 
exists between the Central Council of Indian 
Medicine and the 40 Universities that 
conduct examinations as prescribed by the 
Central Council of lndlan Med icine; and 

(b) tbe action taken by the Central 
Councit of Indian Medicine against the 
Delhi Ayurvedic and Unani Examining 
Board, which has recognised two cul1e&c:s of 
Indian Systems of Medicine without PI e~cri­
bed facilities and who also coJlect capitation 
fees from students for admiSSion by them? 

THE MINISTER OF STATE INTHE 
DEPARTMENT OF HEALTH (SHRI 
YOGENDRA MAKWANA) : (a) Coordin3-
tion between the Central CouDcll of IndIan 
Medicine and the various universJtlel is 
achieved through tbe elecled members of 
the Central Council from the University 
constituencies Section 3 (1) (b) of the 
IMCC Act. 1970 provides as follows: 

"One member for each of the Ayu[veda, 
Siddba & Unani Systems of medicine 
from each University to be elected 
from amongst themselves by the 
members of the Faculty or Depart-
ment (by whatever name called) of 
the respective system of medicine of 
that university. n 

(b) The Examining Body, Ayurvedic and 
Unani Systems of Medicine, Delhi 
Administration affiliated three colleges in 
1978 out of wbicb one college has already 
been dc-affiliated lD 198~. In case of 
another college n mely Ahimsa Ayurvedic 
College, the Examining Body has not allo-
wed admi.sioos to the coll08e .iDee 1978, 




